
This Oricin]. tppLicatlon Was filed 	3.O, 

On 	 o3. defoe Ls were 	Lcd eeL by the 

Reejistry and 2ccox;d.tniy libe rt- y ean granted to 

Lhb applic an L Lo remove 1:he Oc fec s 	2 . 

No tepo havlriq 

 

been taken to remove :ho defects 

th 	matter was us Led before the L; Zna on 

whn none appeared ohalf of he 	 foren b  

the Regist.rars CeurL and in the seec premises 

maLLet has been lisLed before Lh± dench to-day 

foc o.rders G  

Unl.es the defoe Ls 	poin L i ou t by the 

Registry a r e removed by 20 2 200 	Lhls 0 A shall 

be11 dismissed without any reference to the Beflch 

Send a copy of this order to the applicant 

111  his given address arldl a copy of the order be 

set 	;a.r 	siaLion foe being disoJayed on the 

NOic: P:rc1 


